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Th0N a b m iM N tm b a rO fC o m p k in lB B »e ^^b titm m tJt^m d N o im i^, 1901 by
th0DM  HmSehuiw

St Natunof Numbarof
No. Cott^Mrta CompUnta

1. Irragulariiy in DistributionMuppiy 396

2. Mis4>ahaviour of Distribution staff 28

3. Black Mariwting 299

4. Prasanca of fbraign mattars

5. Miscallanaous natura 98

Total: 823

InvolvMiMnt of Prhwto SMtor In 
Production of Cruda Oil and Nitural 

G u

2476. SHRIYASHWANTRAO P A IL: 
KUMARI DIPIKA CHIKHILIA:

WIHtho Ministor of PETROLEUM AND 
NATURAL GAS b* plaaswl to state:

(a) tha annual damand and production 
ofcrudaoHahdgasintha oountry;

(b)whatharthaQovammantproposato 
•noouraga tha private aactor to boost tha 
production;

(c) V so, tha dataiis tharaof;

(d)tha numbarof appficalions raoaivad 
bythaGovammantfromprlvateundartaklngs 
so far in this ragard;and

(a) tha tima by which tha Govammant 
proposa to givathair approval?

THE MMISTER OF STATE M THE 
MINISTRY OF PETROLEUM AND NATU

RAL GAS AND MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE (SHRI S. 
KRISHANKUMAR):(a)lntha yaar1990-91, 
against atotai consumption of 54.77 minion 
tonnasofpairolaumprDductis,thaindiganous 
producUonofcrudeoilwasSS milliontonnes, 
and against a utilisation of 12837 million 
cubic matras of gas, tha production was 
17998 million cubic matras.

(b) and (c). Yas, Sir. 39 offshora and 33 
onshorabiockshavabaanaftoradfbr bidding 
to Indian Private Companias and Fbraign 
Cdmpanias.

(d) and (a). Tha last datefortha racaipt 
of tha bids is 29.2.1992. No targat date haa 
baan fixad tor aUotmant of blocks to tha 
8ucc688lul bidders.

Shaiw of Haryana ftom Yanmna

2477. SHRI NARIAN SINGH  
CHAUDHRI: WW tha Minister of WATER 
RESOURCES ba plaasad to state:

(a)thaquarrtumofwalarbaingpiovldad
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loHaryana fromtheiivarYamunaasperthe 
decision talcen in 1981;

(b) whathar the Canlral Watar Com
mission has sinoa submittad its raport ra- 
garding sharing of Yamuna watars;

(c) if so, tha dataiis of tha raoomman- 
datbns mada tharain and tha action talcan or 
being taican thereon; and

(d) if not, tha steps talcen or being talcen 
to settle the issue?

TH E MINISTER OF WATER RE
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) No decision on any specifie 
allocation of Yamuna waters to Haryana was 
talcen in 1981.

(b) Yes, a recent raport has been re
ceived in July 1991.

(c) and (d). Against the total annual 
availaUKty of 11.45 biliton cubic metres of 
water in river Yamuna uplo Okhia the total 
protected uses (considering pre-plan and 
plan approved projects) of all the States has 
been worked (XJt as 8.016billion cubic meters 
and the total protected and unprotected uses 
(considering unapproved projects completed/ 
under construction also) as 8.905 billion 
cubic meters (Statement encbsed). Claims 
of the basin states, however, total 49.9 bilinn 
cubic metres which is far in excess of the 
availability. The report of the Chainman has 
been drcuiatad to the concerned States for 
comments to fadlitatediscusstons in an inter 
state meeting of the Chief Ministers of the 
States, whteh has been convened on 21st 
December, 1991.



303 WritlBnAnsimrs AGRAHAYANA14,1913(5>VC4) VMtanAnswws 304

s s « I i
CO d  d  d

1

I

»c

CO

CM

s
Csl

§ I I s i
CM d  d  d

R
CO '  I

c«i

S '!8

. i
X &

i6

s

s
00

CO

o

I

s


